CC No. 34612019 (OLD CC NO. 8/15)
CBI V. Rabindra Kumar Bhalotis & o,

2506 200
Present : None

Matter has been taken up lhr-:u.qh viden :-:-nFerrm-EnE hoaied by Mo Pallavi, Reader of this Conrt

interms of onders of Honble high Coun Iu.-nnInF No. R-235/RGIDHC 2020 dated 16,05 2020 and 16/DHC 2020 dated
13,06 2020

Mattet is at the stage of appearance and is listed for 27/06/2020

You are hereby requested to kindly make yourselfl available for videg conferencing on the aforeaid
date fixed  Time for Video Conferencing will be intimated prior to the date fized for further proceedings

In case of any eventuality Ld. Counsel(s) are requested to send their communications immediately
(via email only) and in the eventuality of any incanvenience or query you may contact My Pallavi reader of
the court via (official email id - readerchicourtrmomno Sradei@gmail.com or on whatsapp as well a3 mohile

no. 9210587637 telephonically or sms only ).

List the matter on Jdate l]:nd}r fixed for 27.06.2020.

A copy of this order be sent along with the notices to the Ld. Counsel for the P'HD

ol

Special Judge CEI .11,
RADC, New Delhi
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